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Conduct of Elections Rules, 1961
Statutory Rules and Order
FORM 23 A

[See rule 84 (1) (a)]
(For use in Election to fil] a casual vacancy when seat is contested)

Declaration of the result of election under section 66 of the Representation of
the People Act, 1951
Bye-Election to the Council of States from the state of Kerala, 2021

In pursuance of the provisions contained in section 66 of the Representation of
the People Act, 1951, read with clause (a) of sub-rule (1) of rule 84 of the Conduct of
Elections Rules, 1961, I declare that-

Jose K. Mani...............ccoouvveemmmmmnrioomoncomoooo (Name)

Karingozhackal House ,

Vellapad, Pala P O.,
Kottayam (Dist) Kerala.

....................................................................................... (Address)

sponsored by Kerala Congress (M) (Name of the recognised / registered political
party) has been duly elected to fill the vacancy caused in that House by the resignation
of Shri. Jose K. Mani.

Place : Thiruvananthapuram Signature ...
Date : 29.11.2021. Returning Officer.
RETURNING OFFICER
BYE - ELECTION TO THE COUNCIL OF STATES
‘ KERALA 2821

*Score out, if inappropriate.




